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Increase in limit of investment by SSIs 

2593. SHRI G. SWAMINATHAN: Will 

the Minister of INDUSTRY be pleased to 

state: 

(a) whether there is any proposal to 

increase the limit of Investment on Plant 

and Machinery by the Small Scale 

Industries; 

(b) if so, what is the proposed 

enhanced limit; and 

(c) by when the new limit is expected to 

come into operation? 

THE MINISTER OF INDUSTRY (SHRI 

K. KARUNAKARAN): (a) to (c) A proposal 

to increase the limit of investment in plant and 

machinery of small-scale industrial 

undertakings to Rs. 300 lakhs is being 

considered by the Government. As this 

involves examination of various issues, it is 

not possible to indicate a specific date by 

which the new limit would come into 

operation. 

Seminar on Train Safety through Signal 

and Telecommunications System 

2594. SHRI E. BALANANDAN: Will the 

PRIME MINISTER be pleased to state: 

(a) whether a Seminar on Train Safety 

through Signal and Telecommunications System 

was held at New Delhi on 3rd May, 1995; 

(b) if so, whether any official from the 

Railway Department had participated in it; 

(c) what were the recommendations/ 
suggestions of the Seminar; 

(d) whether Government have taken any 

action on the recommendations; 

(e) if so, the details of the action taken; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (SHRI 

SURESH KALMADI): (a) and (b) Yes, Sir. 

(c) The main recommendations are as given 

below:— 

Use of modern technical aids like 

Auxiliary Warning System, Solid State 

Interlocking, Train Radio 

Communication between driver, guard and 

controller, Optic Fibre Cables, Hot Axle 

Detectors, Track Circuiting on running lines, 

Electronic Axle Counters, Clamp Locks on 

Facing Points,  Event 


